
CENTRAL ADMINISTRATIVE TRIBUNAL 
PRINCIPAL BENCH, NEW DELHI 

 
O.A. No. 3712/2014 

 
This the 27th day of August, 2019 

 
Hon’ble Ms. Jasmine Ahmed, Member (J)  
Hon’ble Ms. Aradhana Johri, Member (A) 

 

 

1. Yashpal 

   S/o, Shri Harsaran Das Gupta, 

   Aged about 36 years, 

   Address: B-44, Navkunj Apartment, 

   Plot No. 87, IP Extension, Patparganj, 

   Delhi – 110092. 

 

   At present posted as Junior Engineer (Electrical), 

   O/o Civil Line Zone, North Delhi Municipal Corporation. 

 

2. Anup Aggarwal, 

   S/o Sh. S.C. Aggarwal, 

   Aged about 37 years, 

   Address: 82, Garg Colony, Behind Akash Cinema, 

   Ballabh Garh, Faridabad-121004. 

 

   At present posted as Junior Engineer (Electrical), 

   O/o City Zone, North Delhi Municipal Corporation. 

 

3. Akhilesh Kumar, 

   S/o Sh. Awadh Narayan Singh, 

    Aged about 36 years, 

    Address: D-8030, Gaur Green City, Indirapuram, 

    Ghaziabad, UP. 

 

    At present posted as Junior Engineer (Electrical), 

    O/o Shahdara (South) Zone, East Delhi Municipal     

Corporation. 

 

…Applicants 

 

       (By Advocate: Sh. A.K. Behera) 
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VERSUS 

 

1. Lt. Governor, 

Govt. of NCT of Delhi, 

Raj Niwas, Rajpur Road, 

Delhi-110054. 

 

2. Chief Secretary, 

Govt. of NCT of Delhi, 

Delhi Secretariat, IP Estate, 

New Delhi-110002. 

 

3. Principal Secretary, 

Department of Urban Development, 

Govt. of NCT of Delhi, 

Delhi Secretariat, IP Estate, 

New Delhi-110002. 

 

4. North Delhi Municipal Corporation, 

Through the Commissioner, 

Engineering Department-HQ, 

9th Floor, Dr. SPM Civic Centre, 

Pt. JLN Marg, (Minto Road), 

New Delhi-110002. 

 

5. Jatin Verma, 

S/o Late Shri Ram Saran, 

Aged about 33 years, 

R/o: X/1384, Street No. 4, Rajgarh Colony, 

Gandhi Nagar, Delhi-110031. 

 

At present posted as Junior Engineer (Electrical) 

O/o Electric Division No. III, North DMC. 

 

6. Puran Dass Kabeer, 

S/o Shri Tulsi Ram, 

R/o I-3/39, 2nd Floor, Sector-16, 

Rohini, New Delhi-110089. 

 

At present posted as Junior Engineer (Electrical) 

O/o : Shahdra North Zone, East DMC. 
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7. Lokesh Kumar Meena, 

S/o Shri Hari Charan Meena, 

Aged about 28 years, 

R/o RZ-40A, Street No. 10, 

Pul Prahladpur, New Delhi -110044. 

 

At present posted as Junior Engineer (Electrical) 

O/o: Executive Eng (E&M), South DMC. 

 

8. Rakesh Kumar Ronjhwal, 

S/o Shri Rajinder Singh Ronjhwal, 

Aged about 29 years, 

R/o SRS-213B, School Road, 

Peera Garhi, New Delhi-110087. 

 

At present posted as Junior Engineer (Electrical) 

O/o Horticulture Division, North DMC. 

 

… Respondents 

 

   (By Advocate: Sh. Amit Sinha with Sh. R.V. Sinha for 

Respondent No. 4 ) 

 

 

ORDER (Oral) 
 

              Hon’ble Ms. Jasmine Ahmed: 
 

 
Heard the learned counsel for the parties. The 

applicants are also present in the Court.  

 

2. Learned counsel for applicants handed over a copy 

of Office Order dated 14.02.2019, by which the 

applicants, herein, have been promoted as Assistant 

Engineer (Electrical) on regular basis. He states that as 

the grievance of the applicants have already been settled 
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by the respondents, he does not want to pursue the 

matter any further.  

In view of the statement given by him, the matter 

has become infructuous. Therefore, this OA is dismissed 

having been infructuous. There shall be no order as to 

costs.  

 

3. The Office Order dated 14.02.2019, handed over by 

the learned counsel for the applicant is taken on record.  

 

 

 

   (Aradhana Johri)               (Jasmine Ahmed)  

      Member (A)              Member (J)  

 

                      /akshaya/ 

 

 

 


